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MA.120 of 1997 
04-311 0± 1997 

Date of Orders 7,5,97, 

Pzesentz Hon' blo Mr.Jutice A. K. chatterj ee.Vicechairman. 
H' ble M*, . S.Mukberj ee,Adndniatrative r4eT2ber, 

NXDi GOPPIL CIAKRABORTf & ORB. 

uizo, or mrn & oas. 

For. the respondents: Mr.M.S.Banorjea.00rne1. 
POr the respondentsi Mrs.LBanerjce.coirnael. 

7, 
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Both ti3eo appear. 

Reply to both the U.A. and the N.A.be filed 
at lea at a week before the next date fixed. 

Matter 411 be listed tor hearing regarding 
admission on 13.,91. 

Interim Order, already passed, shall cont.Ln*ze 
till the next date. 

Plaii* copy to both the parties. 

(MSMurjee) 	 (1•.hattcrjee) 
IIernber(h) 
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